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'l'be Depaq iMlnleter of SeleatUlo 
-.eareh anel Caltural Mairs (Dr. M. 
.. Du): (a) Yes, Sir. 

(b) (i) Rang-ghar Pavillion. 

1957-58 Rs. 1,088 
1858-59. as. 3,365 
11159-60. Rs. ff8 

(ii) Karang-ghar Palace. 

1957-58. 
1958-59. 
1959-60. 

Rs. 2,089 
as. 2,518 
Rs. 2,453 

(c) The sub-circle staff, i.e., Con-
servation Assistant and Foreman and 
one monument Attendant. 

Primary Teaeb.ers In Ori.aaa 
1m. Sbrl ChiDtamODl P&Dip'ah1: 

Will the Minister of Education be 
pleased to state: 

(a) whether it is a fact that the 
Government of Orissa has requested 
for financial assistance for increasing 
the dearness allowance to the Primary 
teachers in Orissa during 1961-62; 

(b) if 10, to what extent; 

(e) whether this request has been 
considered by now; and 

(d) if 80, to what effect? 

TIle MiDI8ter of EelacaUoa (Dr. 
I.. L. SbrImau): (a) No such request 
has been received as yet. 

(b) to (d). Do not arise. 

Sta4eDta of II.Imaebal Pnd .... 

1211. {Slut s. N. Ramal: 
Slut Bbakt DanbaD: 

Will the J4inist.er of EdacaUoa be 
pleased to state: 

(a) whether it il a fad that the 
ltudents who were recommended Ild-
rni.IBioo by the Himachal Pradelb 
Government against their own quota 
of. reservationa in eclucational or tech-
nical institutionB in other States with-
out award1D8 the .tudeats any lebo-
11ll'llbiP, are DOW befq uklld to fur-

nish an undertaking to the Adminis-
tration to serve them for 3 years; 

(b) whether it is also a fact that 
the student who is not agreeable to 
give 1Ihe above undertaking, is d .. 
manded to pay a sum of Rs. 3,000 in 
lieu thereof; and 

( c) if so, Wlhat are the reasons of 
such demands in the absence of any 
agreement between the parties at the 
time of admission? 

The MIaIater CJt EelacaUoD (Dr. 
It. L. Shrimall): (a) to (e) The in-
formation is being collected and will 
be laid on the Table Of the Lok Sabha 
in due course. 

AallstaDce to S.C. People Mea&ed ..,. 
F1ooc1s In 0rIMa 

1209. Slut B. C. Ma1Uck: Will the 
Minister of Bome AJraln be pleued 
to state: 

(a) whether ii is a tact tnat the 
Government of Orissa has approached 
the Central Government for the Il'ant 
at financial aid for the Scheduled 
Caste people affec\.ed by the devu-
tating floods in August, 1960; and 

(b) if 110, the action taken thereon? 

The l)epat7 MIDIster of Bome 
AJraln <Shrlmatl Alva): (a) Yes. 

(b) The request for apecial usia-
tance from the funds allotted to Back-
ward Classes Sector under the 2nd 
Five Year Plan could not be agreed 
to due to non- available of fund8. 
The State Government were however 
advised to incur the necessary espen-
diture on providing relief to the vic>-
tims of the flood. affL'Cted areu ADd 
claim 1De cen.tral share of auch ex-
pendit.ure under the ac::berne tor the 
grant of emergency relief to victims 01. 
natural calamity. The State Govern-
ment were also permitted to concen-
trate lOIIle or the approved .memes 
for tile welfare of Backward C'--
clurina the a&n'8ftt yea' in the ftood 
aJ!ec:ted ~, &Del if any diftl'llion of 
funcb was n. ry theNtor the 




